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Shri Kapur Singh: I insist on com-
municating to the hon. Minister that 
these rooms are more suitable for 
keeping poultry than for putting up 
gentlemen. He says they are not 
going to have air-conditioning equip-
ment normally put there. 

Mr. Speaker: Order, order. 

Smi Ranga: In view of the fact 
that the late Pandit Motilal Nehru 
stayed the'l"e, and so many other dis-
tinguished patriots of our country also 
stayed there, and the Motilal Nehru 
Centenary Committee and the country 
in general took interest in placing a 
plaque and statue in Western Court. 
and also considering its architectural 
beauty, which has not been equalled 
by any of the new buildings that the 
Government of India have been able 
to put up .... 

Shri Harl VishDa Kamath: ClassI-
cal columns. 

Shri Baaca: .... why is it that 
Gove'l"nment should think of convert- . 
ing it into a hot!!l, a commercial con-
cern, instead of encouraging MPs to 
continue to remain there, in addition 
to the other Ibuildings where accom-
modation is being provided for 
Members? 

Shri Hem ChaDd, Klwma: The 
question is entirely of a hypothetical 
nature. I will go on repeating mY-
self, that the whole matter will.be 
exainined by the Speaker along with 
the two House Committee's Chair-
Jnen. 
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Dr. Ranen Sen: Is it a fact that 
recently, within the last month or so, 
some searches have been 'llade in 
Calcutta, and a certain amount of 
money has been recovered; if so, what 
are the names of the firms, and what 
is the amount recovered? 

The Minister of Planning (Shri B. R. 
Bhagat): It is true that a number of 
searches have been made in some 
other places also, and some money has 
been recovered. For a detailed state-
ment, I would like to have a separate 
notice. 
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Shri Sham La) Saraf: Since thia 
black money has been traced, may I 
know what enquiries have been made 
so far in order to ascertain the 
sources of this money? 

Shri B. R. Bhapt: Along with that, 
the books of accounts have been 
seized. The money has been made as 
a result of undeclared profits. There 
is no other source. 

Shri Morarka: Is it a fact that this 
party has gone to court complaining 
that the amount seized was much 
more than the amount actually 
declared before that person? 

Shri B. R. Bhapt: They had gone 
to court, but they had not made this 
allegation. 
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Sbri Bbacwat JJaa AD4: We would 
like to know whether, in order to 
better appreciate what the Govern-

ment is doing, a White Paper on black 
money would be laid on the Table of 
the House. 

Mr. Speaker: Would he place a 
paper on the Table of the House? 
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Mr. Speaker: Is there any intentioa 
to lay a statement on the Table about 
all these seizures that have been 
made? 

The Minister of Finance <Shri T. T. 
Krislmamachari> : It is very difficult 
to give an assurance about that. If 
it is a question of giving individual 
information, there is some difficulty 
until the whole thing is proved. But 
from time to time, I think we give a 
gist of what is being done. Early 
next session we will eive an indica-
tion of the number of searches con-
ducted; we will consider that, 
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Hotels 

+ 
*665. f Shri Subodh 1faD8da: 

'\. Shri Pottekkatt: 

Will the Minister of Wo:ks IUlIl 
HousiDc be pleased to state: 

<a> whether it is a fact that Gov-
ernment have under consideration a 
acheme to construct a large n\Dllber 
of hotels of larger accommodation 
in the cities of Bombay, Calcutta, 
Madras, Ernakulam and Delhi to 
accommodate the tourist traftlc; IIIld 

(b) if 80, the broad outlines of this 
scheme? 




